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Afghanistan', etc. ara the major countries to' [TntnSIafIon) 
which lea is exported In buk quantities. 

(c) Tea exports In 1992-93 are ex-
pected to be around 220 ~"ion kgs. 

Over-Drafts Facilities to Grain 
Merchants 

1736. SHRI S. M. LAWAN BASHA: 
SHRI HARIKISHORE SINGH: 

Will the Ministerof FINANCE be pleased 
to state: 

(a, whether the Delhi Administration 
has approached'the Union Government to 
restrict overdraft facilities to grain merchants; 
and 

(b) if SO, the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) and (b). Yes. Sir. The advances 
granted against stocks of paddy/rice, wheat, 
pulses and other foodgralns, namely jowar. 
bajra, maize, barley, ragi, etc., are subject to 
the provisions of selective credit control of 
Reserve Bank of India (RBI). RBI adopts a· 
restrictive credit policy In respect of such 
traders by stipulating a high margin of 75% 
in respect of foodgrains at present (with an 
exception of 60"10 in respect of wheat) and 
allowing the traders to maintain a law inven-
tory level. Under the Selective credit control 
policy, the quantum of credit is controlled by 
fixing the minimum margin for lending and 
ceilings on the'levels of credit. The policy in 
this regard is modified form time to time by 
RBI in such a manner as is conSIdered 
appropriate to meet particular situations or 
(0 achieve the desired directional flow of 
credit. 

FI_nel .. Asalstance by BlFA to SIck 
Industrial U.,It. 

1737. SHRI KASHIRAM RANA: 
SHRI SRIKANTA JENA: 
SHRIHARIKEWALPRASAD: 

WDltheMlnlsterofFiNANCEbepleased 
to state: 

. .(a) the objectives of the Board for In-
dustrial and Financial Reconstruction; and 

(b) the names of those sick industries in 
each State to whom the assistance has 
been provided by BIFR during each of the 
last three years and to whom it is proposed 
to be provided during the coming years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE(SHRI DALBIR 
SINGH): (a) The objective of the Board for 
Industrial and Financial Reconstruction 
(BIFR) set up underthe sick Industrial cam-
panies (Special Provisions) Act. 1985, Is to 
expeditiously revive and rehabilitate poten-
tially viable sick Industrial companies and to 
salvage the productive assets of the non-
viable sick units through their liquidation. 

(b) BIFR has reported that assistance 
forthe revival of sick Industrial companies Is 
extended by different agencies like banks, 
financial institutions and Central and State 
Govemment. No direct financial assistance 
Is provided for this purpose by BIFR. 

[EngHsh] 

Setting UP of CoHan/Cotton Vam Mills 
In Cooperative Sector In Bihar 

1939. SHRI RAMASHRAY pRAsAD 
SINGH: Will the Minister of TEXTILES be 
pleased to state: 


